CENTRAL ADMIVISTRATIVE TRIBUNAL
ALLAHABAD BENCH : ALLAHABAD

CIVII MISC. REVIEW APPLICATION NO.10 OF 2001
IN

ORIGINAL APPLICATION FO,756 OF 2000 :
ALLAHABAD THIS THE S5TH DAY OF SEP TEVBER, 2003

HON'BLE_MAJ GENa K. K. SBIV4STAVA,MEVDEB=4_

i Subhesh Chandre Dey
son of JIC, Dey

o, Vedpel Singh,
son of Heara Lel Singh,

3. Sukent Singh,
eon of Man Singh.

4, émmer Jeet Singh,
eon of Trilok Singh.

5, Redhe Kighren Sherme,
con of Neel Kanth Bheguet,

6. Heerslel,
con of Menoge Prasad.

e Ishlem Son of Deanne.

Be Nettu Lal Son of Poorasn Lel

9, Dlohd, Nevi Son of Pyere.

10, HNeseem Veg sOD of Sefik Veg.

11, Benirenm Son of Guleb.

12, Remeshwer Singh son of Brindeban Singh.
13. Brijrej Singh son of Belwent 8ingh.
14. Riysjuddin Son of Bh ure.

15. Rej Bshedur son of Felkhen Singhe

16, Jeinulleh sOn of Ishe Hohd.

17, Krishpa Mureri son of Rem Cherene.

18. Bsbu Ray son of Rem Ghandre.

19, Rem Kumer son of Remeshwer Lal Shukle.

0, 8&jel m;en son of Istelie Khane

A1l the applicents ere working es Road

&



@ e

Vehicle Drivers, Grede-I, in the office of
Divisionel Reilwey Mesnsger Personsl N.R.
Reilwey Izzetnager, District-Bareilly.

ccasssa vasdpplicents

(By Advocete Shri S.K. Srivesteva)

Versus

1. Union of Indie,
through Secretery,
Miniectry of Reiluweys,
Reil Bhawen, New Delhi.

2, Divicionel Railwey Meneger,
NeR. Rallwey, Izzetneger,
Bereilly.

3, Divisionel Reilwey Mensger (Kermik),
N.B. Reilwey, Izzetneger,
Bereilly.

4, Generel Mansger (Kermik),
N.E. Ra ilway 9
Gorskhpur. cessssesssssRESPONdents

(By Advocste Shri 4. Sthaleker )

O RDER

This Review @pplicetion has been filed for review of
the order dated 19,12.2000 pessed in 0.&. No,756/00. I
heve perused the order sought for review &nd I do not find eany
error epperent on the face of record. Besides the review
epplicent feiled to advence any good ground for review of

the order deted 12.12.,2000.

2e The Review épplicetion is rejected es lacking in

merit.

/Neelah/




